WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 27.11.2017 To 01.12.2017

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI !
CE |
PRESIDENT/ME !
MBERS | 1
FINAL ORDER R
T |
I, £/50509/2016 FO/57234/2017 20/10/2017 9/112017
2. E/52086/2016 FO/57269/2017 25/10/2017 29/11/2017 L
3-4. | E/569/2009 & FO/57271-57272/2017 | 25/10/2017 200112007
E/605/2009 ]
5-9. | E/52907-52911/2014 FO/57300-57304/2017 | 25/10/2017 29/11/2017 L
10-11. | E/50070-50071/2016 FO/57306-57307/2017 | 24/10/2017 20112017 |
12. E/54672/2014 FO/57311/2017 24/10/2017 20112017 1]
3. E/50364/2016 FO/57312/2017 24/10/2017 20112007 |
14, E/81/2012 FO/57313/2017 24/10/2017 29/11/2017 1|
15-16. | E/53302-53303/2015 FO/57314-57315/2017 | 24/10/2017 20/11/2017 L
WITH E/CO/50615- L
50616/2015 L
17. E/50306/2016 FO/57316/2017 25/10/2017 29/1172007
18-19. | F/55170-55171/2014 | FO/57317-57318/2017 | 25/10/2017 R
20. [/52922/2015 FO/57319/2017 25/10/2017 291112017 |
21. E/51082/2015 FO/57320/2017 25/10/2017 2971172617 b
22-23. | E/52838-52839/2015 FO/57321-57322/2017 | 25/10/2017 29/11/2017
24. E/2611/2008 FO/57331/2017 26/10/2017 29/1172017
25-26. | E/51190, 511952016 | FO/57332-57333/2017 | 24/10/2017 29/11/2017 &
27. E/57197/2013 FO/57334/2017 24/10/2017 29/11/2007 1,
28. E/52535/2015 FO/57335/2017 24/10/2017 29/11/2017 |
29. E/50027/2016 FO/57336/2017 25/10/2017 29/11/2017 ¢
30. E/COD/50721/2017 IN | FO/57340/2017 26/10/2017 29/11/2017 I
E/51488/2017 L
31-32. | E/50483/2016 & FO/57356-57357/2017 | 26/10/2017 29/11/2017 |
E/51606/2016 !
33-34. | E/32235-32236/2014 FO/57359-57360/2017 | 25/10/2017 29/11/2017 o
35-37. | E/1062-1064/2011 FO/57361-57363/2017 | 26/10/2017 297112017 1
38. E/52801/2016 FO/57374/2017 26/10/2017 29/11/2017 o
39. E/54135/2015 FO/57375/2017 26/10/2017 29/11/2017 ;
40-41. | E/197-198/2007 FO/57377-57378/2017 | 26/10/2017 20/112017 1
42. E/50026/2016 FO/57358/2017 27/10/2017 01/12/2017
43-45. | E/2349-2351/2012 FO/57364-57366/2017 | 27/10/2017 01/12/2017 R
46. E/CO/50488/2015 IN | FO/57367/2017 27/10/2017 01/12/2017 |
E/55883/2014 o ]
47. E/50303/2015 FO/57368/2017 27/10/2017 01/12/2017 ]
48-50. | E/1450/2010 & FO/57369-57371/2017 | 27/10/2017 01/12/2017
E/1768/2010 &
E/1597/2012
51-52. | E/52562-52563/2014 | FO/57388-57389/2017 | 27/10/2017 01/12/2017 T
53. E/53062/2016 FO/57390/2017 27/10/2017 01/12/2017 b




51-55. | EIROA/50604 & FO/57397-57398/2017 | 27/10/2017 01/12/2017
50607/2017 IN E/52580
& 52706/2016 N B
56-59. | E/53083/2016 & FO/S7405-57408/2017 | 27102017 017122017
E/50211/2017 &
E/50231-50232/2017
60-61. | E/51106-51107/2014 | FO/57409-57410/2017 | 27/10/2017 01/12/2017
62-63. | E/2395-2396/2012 FO/57421-57422/2017 | 27/10/2017 01/12/2017
64. E/5135/2016 FO/57423/2017 30/1022017 [ 01/12/2017
65. E/MISC/50626/2017 FO/57424/2017 30/10/2017 01/12/2017
LE/CO/4851/2012 IN
E/3150/2012
66-71. | E/52532-52536/2016 & | FO/57425-57430/2017 | 30/10/2017 01/12/2017
E/50381/2017
72. E/51621/2016 FO/57432/2017 30/10/2017 | 01/12/2017
73-77. | E/52259/2015 & FO/57439-57443/2017 | 31/10/2017 01/12/2017
E/52392-52395/2015
78. E/51737/2016 FO/57438/2017 31102017 101/122017
79. E/52003/2016 FO/57444/2017 3171012017 0171212017
80. E/50582/2015 FO/57449/2017 31/10/2017 01/12/2017
81. E/50073/2017 FO/57450/2017 31/10/2017 017122017
82. /50106/2017 FO/57451/2017 3171072017 01712/2017 1
83. E/50423/2015 FO/57452/2017 317102017 01/12/2017 {
84. E/51744/2016 FO/57458/2017 3171002017 0171222017 1
85. E/53530/2014 FO/57459/2017 531/10/2017 01/12/2017 N
86. E/50264/2015 FO/57460/2017 31/10/2017 01/122017 11
87. E/52258/2016 FO/57461/2017 31/10/2017 ovroze17 T
88. E/52120/2016 FO/57462/2017 317102017 01/12/2017 1]
89-99. | E/50971/2015 & FO/57463-57473/2017 | 31/10/2017 01/12/2017
E/51733-51736/2015 &
E/51768-51772/2015 &
E/51850/2015
100. | E/54137/2015 FO/57475/2017 31/10/2017 01/12/2017 |
|
i
Asstt, Registrar
Excise Branch-DB

JESHERSSE S

VB

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.




